
MWh

& R + B

li'i
OFFICE ORDER

Consequent upon Fecommendation of the Screening Committee (ACP/MACPS) ’ vide its Minutes

dated 17.01.20239 the second financial upgadation under 'Mod@ed Assured Career Progression Scheme ’
in the PaY Band of Rs. 9300-34800/- with Grade Pay 4800/- (Level-8) (PB-2) (7th CPC) is hereby granted

to the following officials With effect from the dates as mentioned against their names:_
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OFFICE OF TPE PRI&CIPAL DISTRICT & SESSIONS JUDGE (HQs)
/ TIS HAZARI COURTS, DELHI
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Upon gant of financial up©adation under the MACPS, there shall be no change in the

designation, classification or status of the official concerned. HoweveR nnan€..ial and ceriain other
benefits which are linked to the pay drawn by an employee shall be permitted.

The financial upgfadation under the MACP Scheme shall be purely persona1 to the employee and
shall have no relevance to his/her seniority position. As such, there shall be no addition;1 financial
upgradation for the senior employee on the ground that the junior employee in the grade has got higher
Pay/Grade Pay under the MACP Scheme. - - - - - -

All the beneficiaries are directed to exercise their 'Option Fornr’ in the concerned Accounts
Branch of their respective district for the purpose of pay fixation within one month.

Corrigendum Note:

i. Order No. 936/38745-845/1VIACP/S&P(SJAs)/Admn.II(C)/2021 dated 08.07.2021 only to the
extent of Sh. Sanjay Kumar S/o Ram Charan whereby 3'd MA(.-P granted w.e.f. 29.04.20'1 3 to the
official vide order dated 08.07.2021 be treated as 2"d MACP.

Ii.
Order No. 31226-3 1526/MACP/S&P(JAs/SJAs)/Admn.II(C)/2021 dated 24.05.2021 only to
extent of SIl. Ashok Kumar Verma S/o Sh. L. R. Verma and sh. Rajeev lsrani s/o sh. K.T. 1;rai
whereby 3'd . MACP granted to the officials w .e.f. 12.08.2012 and 02.11.2017 respe;tivLl;9 vide
order dated 24.05.2021 be treated as 2''d MACP. It is also clarified that these officIat;-hai'e’ been
granted NIFPS and the same may be considered as 3Fd Financial upgradation (3rd MACP) as per
the new circular.

iii.
:he .VAC:P q:nted to !he followi:Flofncials vide Mom dated 05.03.2021 &considered as 3'd MACP instead of 2'’FMACP.
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(GIRISH KATHPALIA)

Principal District & Sessions Judge (HQs)
Tis Hazari Courts, Delhi
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Copy forrvarded for information and necessary action to:

1. The Registrar General, Hon’bIo High Court of Delhi, New Delhi with the nquest to circulate the

present order among the officials of District Courts presentIY posted under Your kind control on

deputation / diverted capacity.
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3. Sh. ManN Jain1 Ld. Chairperson, Screening Committee / Ld. PFincipal D&SJ(South-West)’
Dwarka Coulls, New Delhi.

4. sh. Gurdeep Singh9 Ld. Member, Screening Committee / Ld. District Judge (Commercial Courts)'

Noah-West, Rohini Courts, Delhi.

5. Sh. Arun Sukhija, Ld. Member, Screening Committee/Ld. ASJ> KKD Courts, DelhI'

6. P.S. to the undersigned.

7 The Administrative Officer (Judicial)/Branch Incharge, Vigilance Branches> all Distrlct Courts

Delhi/New Delhi.

8. All the DDOs/AOs/AAOs, Accounts Branches> Delhi/New Delhl'

9. The concerned Pay & Accounts Omcer, Delhi through concerned Accounts Branches)'

10. The concerned Dealing Officials (Sell,ice Book)! all Districts CDU[tS, Delhi/New DelhI'

11. The concerned Dealing Officials (Pension Cell), all Districts Courts, Delhi/New Delhi.

12. The concerned Paf Bill Clerks) all District Courts, Delhi/New Delhi.

13. The Dealing Official (Personal File), Admn. Branch-II (Central)) THC9 Delhi'

14. The Dealing Official, ACR Cell, THC, Delhi-

15. The Dealing Official, LAYERS Seat for uploading on LAYERS'

,6. M<aling Official, Website Committee for uploading on official website of this Court
Including the tab ”Employees Corner”.

&

17 A11 the concerned officials to access this order through LAYERS login / EmploYees’ Corner on
official website.

P,i„,ipal District & Se4ions Judge (HQs)
Tis Hazari Courts, Delhi
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